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Name of the project Position 

3· Amla .. Pulgaon 1 
4. Dbule-Nardalla I 
5· Amra va ti-Narkher J~ 

These were not ~urveyed by the Minbtry of Railway. 
due to insignifican t traffic prospects. 

6. Kolhapur-Panaji 

7. Ghugu'i-Adilabad 

8. R.c<;toration of Miraj·Sangli Rail Link 
and providing chord line b~tw('t·J1 
Nandre and N{"w Sangli. 

This propo<;al w,s for the conve-rsion of MG into 
BG line from Parbhani to Adilabad and exten-
sion of new line to Ghugus. This was surveyed 
by Ministry of Railway~ but not found finanda \ty 
viabk. 

It has been approved a" new work from 1981.~-81 .. 

9. Conw'J ~ion of Manmad-A,,!'allg'ahad-
Purli Yai)nath into nG line. 

I t is an appJ'ov~d work and Phast'" I from ~1anmad 
to Auran ~a bad j" in progr('c;c; 
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Import Licence for Cardboard Match-
box Making MacblDery 

1000. SHRI K. RAMAML"RTHY: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the small scale hand-
made match sector in Sivakasi has 
applied for an. import licence worth 

Rs. 1 crore for getting a cardboard 
rna tch box making machinery from 
abroad; and 

(b) if so, the action taken there~)n? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
CHARANJIT CHANANA): (a) No, 
Sir. 

However, one application wa3 re-
cently received from a rnedium-scale 
industrial unit at Sivaka.,i for the im-
port of special offset printing ma"h-
ine, for printing match labels, valued 
at about Rs. 60 lakhs. 

(b) The above-mentIoned applica-
tion is under consideration of Govern-
ment. 

Inclusion of Tribal Development Inl 
Concurrent List 

1006. SHRI ARJUN SETHI: Will the 
Minister of HOl\1E AFFAIRS be 
pleased to state: 

(a) whether Go.v}f!rnment propose' 
to include the Tribal Development in. 
the Concurrent List; 

(b) whether any opinion of the~ 
States have al80 been obtained in th~ 
regard; and 

(c) if so, the details thereof? 




